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Extract of Statement of Unaudited Financial Results for the Quarter and Half Year Ended 30" September, 2025
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(A Joint Venture of Govt. of India ovi. of H.P.) Road, Borivali (West), Mumbai - 400092, INDIA ENDED ENDED ENDED ENDED
PER N AL ey e HrdirEd A Naveatna CPSE Bank of Baroda E-mail: RECOVERY.MMNR @bankofbaroda.com FARTIGULARS 30.00.2025 | 30.09.2025 | 30.09.2024 | 30.06.2025
.;'ﬁ CIN L40101HP1988GOI008409 CORRIGENDUM UNAUDITED [ UNAUDITED | UNAUDITED | UNAUDITED
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rET/ae rsih:'r:; a?‘% Shows their authorized representative on behalf of SJVN readlas https.l/paanknet.com ms?ead of https.//ebkray.m.IF.urther, in respect of Comgrehensive Income (afler tax)]
me the way to Reach T e A Sl e T S e Physical Possession property mentioned at Sr. No. 6, pertaining to the borrowers | | g | Equity Share Capital 97099 97099 970949 970949
My Ideal y h PPlY g Mr. Punmaran Patel and Mrs. Ramila Punmaran Patel, the Reserve Price and EMD 7.| Other Equity (excluding Revalaation Reserve as shown in the T ; 3y -
gizes (::esir?: llj)iv\\/lincc)e Gift HVOF Thermal Spray Process of the NJHPS, SJVN | | amount were also incorrectly published. The correct details are s, Reserve Price: Audited Balance Sheei)
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the Wrongs that is done Www.sjvn.nic.in, : https://letender.sjvn.co.in & | | of Rs.2,74,000/-. All other details of the sale notice remain unchanged. b) Diluted (Not Annualised)* 1.08* 2.04° {0.35)* 0.95*
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zggf?r)rrn egﬁgztm Qrgeirr]\gt Lastdate for bid El:jbr'l']ISSIGII"I is 14/ 1!1?025 (13:00 Hrs.). B RELTE e Far Jayaswal Neos indusiries Linited
Ld Amendment(s), if any, shall be issued on above : e Arvind Jayaswal
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Crisil Limited
Regd. Office: Lightbridge IT Park, Saki Vihar Road, Andheri East, Mumbal - 400 072, Maharashtra, India.
CIN: LET120MH1987PLCO42363

Crisil

a company of 5&F Glabal

!rﬁ;‘ SHYAMA COMPUTRONICS AND SERVICES LIMITED
oz [Formerly Known as Shyama Infosys Limited)
CiM: L4 235MHA198sPLCOET 150

Tel.: 022 6137 3000; Website: www.crisil.com; E-mail: investors@crisil.com
"|MPORTANT" | Repisierad Office; Plot Mo.335/397, Kaj Sadan (Ruia Building} Office Mo -1, 3RD Floar,
Near Brarat Merchant Chamber, Kalbadevi Road. Mumbai — 400002 EXTRACT OF FINANCIAL RESULTS FOR THE THREE MONTHS ENDED AND NINE MONTHS ENDED SEPTEMBER 30, 2025

Whilst care is taken prior to acceptance of Phane: (33- J00516; [ ek infosves Tiamail o
advertising copy, itis not possible to verify e 03 40031620, Er;?:;Tﬁ:éamalnhwh @gmadl com o S - - - (Tin l:r-an]r
ts contents. The Indian Express (P | 8, | Particulars Consolidated | Standalone
Limited cannot be held responsible for Notice of Postal Ballot is hereby ghen to the Members of the Company pursuant to No. | - - : - : ; { - : i ;
such contents, nor for any loss or damage Saction 108 and Section 110 of the Companies Act, 2013 {“Aet’) raad with Rula 20 and | dMonths | IMonths | Corres- Omonths | Corres- Year dMonths | 3Months | Corres- | 9months | Corres- Year
incurred as a result of transactions with £ . e S e ended ended ponding ended ponding ended ended ended ponding ended ponding ended
companies, associations or individuals Rule 27 of Companias (Managermnent and Administration) Rules, 2014, ("Rules™), Circular 3 Months 9 Months 3 Months 8 Months
adversing in s newspapers o Nos. 14/2020 dated April 08, 2020, 17/2020 dated April13, 2020, 03/2022 dated May 05, endid ended ended anded
upblications. We theretore recommen AR e s A | 2 AR Ry L - Hai e T e st e I T -
that readers make necessary inquiris hee S0 -HIED Rk LImGriber:<E I on B by B W sty b ot AR i 30-5ep-25 | 30-Jun-25 | 30-Sep-24  30-Sep-25 | 30-Sep-24 | 31Dec24 || 30-Sep25 30-Jun-25 | 30-Sep-24 | 30-Sep25 | 30-Sep-24 | 31-Dec-24
before sending any monies or entering [*MCA) (herein alter coBectively rafered 1o as “‘MCA Circulars”) and Sacratanial Standard (Restated | (Restated (Restated | (Restated
into any agreements with advertisers or on General Meetings'S5-2') Issued by the Instilute of Company Secretaries of India, and Refar Refer Refer Refer
gtnhyem;ﬁearcvtv'ﬂgtfonevaenr sharismait Fieguiationg. 44.and 4.3 01 the SEB (Listig Oy slione:And Disciosurs: Requirermenc) - 1 1 1 1 | || mote3) | notedj | | noted) | noted)

BRI CO - UGS BpAKS e FITAVRIRHS, TR (V% ESOREIN 48 50 o9 I I . . | Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited Unaudited | Unaudited | Unaudited | Unaudited | Audited

Mofice is proposed for approval by the Members of the Company by means of Postal Ballol 1 HE'»._-'EH ue frum Dpﬂmt_igns 911.-24 | B43.02| 81184 2,55?44 | 23458?' 3,259?13| 453 1?_ _43!]52 4".}535 | 11254.?4 [ ‘I,_?EE.EE | '1_EE'rT-"EI:?_

only by voling through elecironic means{ remote e-voling'),

: 2 2 | Net profit for the period 26227 224.97| 22853 71451 63198 92647 16162 21628 22506 52886 477.32 | 705.02
The Comgany has appointed Ms. Khusbu Agrawal, Practicing Company Secrelary bafdiie X
-l!. 1 v i F.E- .3__-\- ik o p._ t it 2 < 1 = = ] = = ' — L — - 4 — S | = m— ! | . t T— S—| - = 5 1 5
(Membership No. 11833, AGS- Z3661), o actas ine Scrutinizer for conducting the Postal | | 9™ Ny ofis for the period after | 193.10| 17157 | 171.55, 524.51| 450.38| 684.07 || 137.39 194.24| 201.12| 46145  409.05| 61520
Ballot and e-voting exercisa in a fair and transparent manner and have communicated lax | |
i will be avadable for th 2. Th 1 . - = : ! - - - - - -
W WL ), be Siouta0 B WN e sl W e s Dumonn. The 4 |Total Comprehensive Income | 126.33| 391.59| 183.07 637.05| 49557 797.40|| 64.15 38491 180.24| 511.06| 41690 717.52
Scnutinizer's decision on the validiy of the vobes cast in the Postal Ballot shall be final for the period [Comprising [
The Company has engaged the services of National Securities Depository Limited profit for the period (after tax)
["NSOL" or "Designated Depository” ) as the agency to provide e-vating facility and Other Comprehensive
Members are requested to read the ingtructions in the Motes in this Postal Ballot Notice so || Income (after tax)] | ol Ay I || R 1 L 1 ] ] _—
a5 to cast their vote electronically, The voles can be cast during the following voting penod; | 5 | Equity share capital ?.31_: 7.31 ] 731 | 731 7.3 | . _ii 731 | .31 | 731 731 7.31) 7.31
Commencement of e-\ating Wednesday, the 26th October, 2025 (2:00 AM) . 6 | Other equity _ | U] | | 295791 | | | | 1,778.84
End of &-Viting Saturday, the 24th November, 2025 (5:00 PM) | 7 | Eamings per share '
Cub O Drate Friday, 10ih October, 2025 {of ® 1/- each) - Quarterly ‘ ‘
Wz, Khusbu Agarwal, Practicing Company Sacretary, Kolkata has bean appointad as the _numbers are nof ?!!?_ljyﬁc[jﬁ_?_l;! _ | | [ _ 11 | il _ |
Sorubinizer for the e-voling and valing by ballot process in a fair and fransparent manner. Basic 2641 2346 | 23 AR 71.72 B2 B 03 55 | 18,74 oG B 27 80 £33 10 | BE G4 | 8413
: e .! . - e i i e . { I . - . - - i i N
By ordar of the Board Diluted 26.41 | 2346 | 23.48 [ 62.82 93.55 | 18.79 29.57 I 27.50 63.10| 5594 84.13
For shyama Computronics and Senices Limited : : 3 = :
Place: Kalkata Nikitz: H Khandshwal Notes:

Date: 17th Cretober, 2025 Company Secratary 1. The consolidated and standalone financials results for the three months and nine months ended September 30, 2025 were reviewed by the Audit Committee and
subsequently approved by the Board of Directors of the Company at its meeting held on October 17, 2025. The financial results have been prepared in accordance
with the recognition and measurement principles laid down in Indian Accounting Standard 34 “Interim financial reporting” {Ind AS 34) prescribed under Section
133 of the Companies Act, 2013 read with relevant rules issued there under and in compliance with Regulation 33 of the Securities and Exchange Board of India
(Listing Obligations and Disclosure Requirements) Regulations, 2015.

. The Board of Directors have declared an intenim dividend of 2 16 per share having face value of ¥ 1 each.

FORM A
Public Announcement

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India 2
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED 3. Theman ELQE‘ITIEHI} has approved merger -Df wholly owned sU bsidiary { “Bridge to rﬂ.dia Enargy F’!‘EH"E.tE Lir'l'litl.Rd- Transferor Company”) with the E-n-rr_lpany (the “Transferee
1. | Name of corporate debtor VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED Company”). The_Scha me has been sanﬁ_tmned by the National Company Law Tribunal (NCLT) WI_1h appointed date as January 1, 2!32_5 and ::erhﬁad copy of tha 'D_ri:_ier
2. Date of incorporation of corporate debtor _[09-12-2008 has been filed with Registrar of Companies on September 25, 2025, The Scheme became effective on September 25, 2025, As this is a transaction between entities
. . - - - under commaon control, the accounting in the standalone financial results has been done in accordance with Appendix C to Ind AS 103 - Business Combinations.
3. | Authority under which corporate debtor Registrar of C Mumb.
"|is incorporated! registered eqsar ot Lompanies, Tdmbal The previous periods’ figure in the standalone resulls have been accordingly restated from January 1, 2024
4| Corporate Identity Nof imited Liability U630 10MH2008PTC 184453 4. The_ above is an extract of the detailed format of qu arter ended ﬁr!an_ cial resuits FlIE_d 1-_|"rth the Stock Ex;hanges. The full format of the quarter ended fina_n::'t:al results are
Identification No. of corporate debtor available on www.crisil.com and also on the websites of BSE Limited (www.bseindia.com) and National Stock Exchange of India Limited (www.nseindia.com).
5. | Address of the registered office and principal  |B-15, Shree Nandham, Plot No.59,Sector-11, CBD
office (if any) of corporate debtor Belapur, Navi Mumbai-400614, MAHARASHTRA For and on behalf of the Board of Directors of Crisil Limited
6. | Insolvency commencement date in 14-10-2025 Amish Mehta
respect of corporate deblor_ Managing Director and Chief Executive Officer
7. Erggg}ﬁ:%dn%?(t)%ggglosure of insolvency 15-04-2026 Mumbai. Ociober 17, 2025 DIN : 00045254
: : i
8. | Name and registration number of the Umesh Balaram Sonkar
:ﬂtsgmggoﬁﬂ?%;;'?&gggg as IBBI Reg. No: IBBI/IPA-001/1P-P-02619/2021-2022/14043
9.|Address and email of the interim resolution |Address: Flat No. 10, Om Shanti CHS, Plot No. 7% |Milesk Mohan Kavads 4540031 002 308342 10| E8.80 {163 |Pratap Vilas Jadhay 45696791 001 BEEZ2 501 1373
.- e oot 161012, Socor 11, Road No & New Pl Nav| | LG @) =4 <2214 @ P UBLIC NOTICE ON AUCTION OF ™ | A}lmgﬂyl;m l l 169 Shvkant Balu Jamdade | 4B6248| 001 | 3276708 B0
1 Mumbal, Maharashtra—410206 Frualwt HerSfape Smord # ol PLE“EED Eu Ln nH HlMEHTs 76 [Ratvini Wanesh Kachaye BATEOSS] D01 93 BA6 3T B0 E‘u‘l Eﬁuﬁm
i B, Email id: rosonkar1603@gmail.com The borrower's in specilic and intaresied bidders in ganeral, are heraby indormed 77 |Kishor Kerba Pathade B217779| 001 B5.328.26 1244 | [170 [Abhijit Balu Maske 7923188] 01|  1.8018318] 3050
i . ; ot - i i i i NG idhlcy ) Ugi ; ) ta 1 Sl i } Vi 1)
. correspondence with the interim |1\/I46m BI '\(/thlrl:h;cll I;I]orus_ethncgss Street, Kalbadevi, c.mapn'ne-:'ll;-a F',E:I'd d with the hank securty by the -'ESj:IEr!.h'-E?I el 23 ﬁ::r%e i EaaliJhiIIJChar‘aa:.iT'S:haﬂ:hra atange EEEELE-H? i 1143::“.-33.32 S 172 |Dhanaji Fandurang .,av.ql:; E-:‘&Qdmu 0m 77304600 1-1_?5‘:
i umbai, Maharashtra—400 00 Lol ol b o _ . b3 1 173 |[Revannath Shivaji Sarade T40103| 001 | 26758065 4850
: resolution professional S e . . laan avaliad by them wil ba sold in pubkc avction on "&s is whera " and "pan- £h hok T qt 3 1010 . : 3 1
] Process Email id: cirp.vindhyavasini10@gmail.com - ; 23 B1 ubiharn Ashok Tanpurs Sa7a100f Dot S01.210.00] 4738 11174 |Shabbir |smail Shash B1224341 001 [ 26437481 4720
; — — — 3080 The sl may bl el oy Gl o catd a1 e AKLUT 175 [Vithal Datooa Kharche | 7992377| om | Tpal7a1 81| 3650
i 11 |Last date for submission of claims 30-10-2025 the: bank L.fgn puﬁ?!_i'%aqur.mnf ttnl_e tsﬂglrre ug ihe Bank's rqﬁl;gse' I:r:-aru?_j 1f.ﬂ|:-$ E% inangr Eﬂ:lhesj:waga Jadhav ﬁi?&gg gg% égﬂéﬁ%ggg E‘i:jg
— : barrowers are hereby furtherinform that the gokd omaments wil be disposad of by nita Tukaram Jarkar g 55,0386, 50.80 | [178 [aiay Pirii " : 1
m : b sion ) oo sy | e pats sl 1 e b acion s ol succssatul and | e terbaance |84 |agesh Sunant Gradage | S0szsesl 007 | 37983001 800|175 e M o | dotdian| 001 | 430000] 190
¥ | interim resolution professional racavary af the balance amatints due 1o ihe bank. In case of disaased borower, |g mlé?#mﬂ il SR ‘;'5;5252 DR TERERtl 222t 178 {Chandrakant Lotan Pati 4940056 | 001 T6,760.00)  14.50
{2 ml i 13 |Names of Insolvency Professionals Not Applicable all cenditions will be apphcable o legal hees TRARATT 1;3 E!ng-irbiufgm Chavare E;gg;ﬁ gg: 1252@333 Jgg.-}
[1§8 M identified to act as Authorised . | | 5 : . = T v ipek Devidas Chavan 15 . BILH
{ k Representative of creditors in a cass S| mecountName | Client | Mo Bal Outstan-{ weigh| |57 TShalkh Rizwan Abdul Waiud | T3018] 001 1804438,07] 25290t arishchandra Rambiau Ofr| 4848519) 001 | 26612400 4800
i ] KARE ikt Sy : - 2
J xl i y g)“;ee‘fe’jj;“tfof’nj:jﬁj s R o) wm“i:iE cc.| 181102025 |19 B9 [Ainkya Chandrakant Pur | 4911296] 001|  240.582.00] 8070 163 Vaimh Kashiat Stinde | 8276254| 001 | 3.08.44900| 5210
i i (b)Details of authorized representatives Process Email id: cirp.vindhyavasini10@gmail.com I TAshok Bhan Pea AT T | T A551] 2470 Ej haé‘rfg:i:: Eg;-ml:ﬁiﬂgan Eggﬁg EHI 3‘}133333 5‘%32 '{E ;’Smﬁfyﬁiglgzﬁ%ahl m%ﬁg EH?I HE%HH %{jﬁ
! areavailable at Physical Address: Not Applicable 2 |Dipak Mohan Kharat 5055384} DU1 | 111380401 2127 oy |pogal Bhagwat Beadre enegasE| 001 w2 72088 1100 ge d AL :
E: — , . , 3 [Manufi Tayappa Waghmode  [46397188 001 | 14597800 2640 (fo7 |Resardra Ramchandra Bhosaled 4508106 oot 83119500 2100 KHED
] Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a 4 {Pooja 'n.-'lhasblgcm 813287 oo | 1 A5E 00 650 {153 |G v R e pr bl B =iy 51 188 |Ghanshyam Ramchandra Bhoske] 7540113] 001 E 5 E56.00] 9040
; B corporate insolvency resolution process of the Vindhyawashini Marine Services Private Limited on R gﬁfnmh Ramchandra Kachare 5055936 D01 | BA.58506( 17.00 |la3 |Zanararm Janar'dhan Sawand | 4530897 I:IIZI‘; e vda 00l 3500 |[187 [Brahem Abdul Karim Rawal 4RT1267| 009 B5.12500) 1170
- h 2 14-10-2025. o . _ o . G- pBachin Maruti Raul ATORIEGE 001 | 240592.00) 3805 (los |Shailendra Bhaskar Sutar 4353193 002 | 22152000 4200 |[188 |Lesna Keshavram Pasvan | 4890056| 002 B4 E29T74[ 1TED
f-s & The creditors of Vindhyawashini Marine Services Private Limited are hereby called upon to submit 7 [Saipan Habib Mulani ABBE514) D01 | 8.75.556.000 137.97 lleg |Sneieam Tanaji Mora 574283 oo | T200a0E1] 2100 |[189 [Mokamed Aneas Umar Rawal | 8110426{ 001 | 20045581 3720
: @ their claims with proof on or before 30-10-2025 to the Interim Resolution Professional at the address E tZomnath Rajaram Baral 4323 001 | 32284001 620 a7 (Vinod 4732376| 00 4995543 950 |[180 [Nasreen Fanuk Husaini 4573140 001 34.600.00( 17,00
i g mentioned againstentry No. 10. _|Tushar Ramchandra Bhong | 47863407 D01 ] 46,100.00]  8.30 E 191 |Pooia Pravin Chavan 4494482} 002 | B550200) 1250
[fom i E The financial creditors shall submit their claims with proof by electronic means only. All other creditors g e = M LT Y e 68 |Nilu Amed Kanjate | 527.4355! 001] 287671.00] 5000 :% E::ﬁglﬁg?gi?ﬁl;:ﬁhle :?ﬁ';-;rggg 333 153%«53353 ?Eg.:?
"E‘ ! i . . . . . J [ Hnﬂﬁa BNE [ ] 25 "ol e e e il rar el M oL e Ll RO il ! 5 X 3
i { = E?_ysubmlltthedgtlalrgs;Nlthpro?fm p‘larson,bylP‘t’Sé"’by.e'ﬁ"tr?”'cmeaN”S'u all Indicats Its cholca of 11 |Prashant Dipak Polekar 44707450 001 | 1.3450450] 3140 : DHAYE 194 |Rupah Siddhant Tambe B139338( 001 |  58.536.00| 1080
s p i inancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice o 12 |Ravi Manchar Borule ROSEG2R! D01 | 14437201 2750 ||99 |Akshay Shivai Bhakare 4850746( 001 0712000 700|195 [Siddhesh Sudhit Nimkar 4814311| 001 | 13851400 2640
jr| - g |Ruthorisedrepresentative fom among the three insolvency professionals listed againstentryNo-13toact | 143 |Rypali Biapurao Shelke 82772561 002 | 10:85.032.00| 171.50 ||100|Anil Sudam Ghegade 3407884) D02 | 5ATS4AB 8290|1106 |Sullana Kaisarahmed Pawaskar| 4575044 | 001 | 7188150 1420
T T . ] 1}
11! i1 < asauthorised representative of the class [specify class]in Form CA. -~ Not Applicable 14 [Sapan Pandurang Khird HBI0BSTEE D01 | 21287700l 38.00 (|9 |Shared Kundik Pawar TATEO00] DOQ | 19,77 B1050] 18230 | 1187 [Yogesh Shivajl Bhosale B27a458] a4 4& D84 00 0.0
1 31 = Submission of false or misleading proofs of claim shall attract penalties. BAHATHA = JALMA P SIRANGUT
hi 1 ] SDI- 15 |Bharl Apgasaheb Chaudnan 4141410} 001 | 3334803] 1400 |[102)Abhinay Dayananad Galkwad | S0S6038) DOt | 4754063  9.50|163Ravingra Lawman Rathod | B281414] 001] 21567300 34.48
kR i Date: 17" October 2025 _ ~ Umesh Balaram Sonkar 16 [Kishor Babasahed Sadapal | 41643350 002 | 1.49860.16| 24.30 (| 103 |Amal Rejendra Tupe S04E537) D01 Zr057.50) 2430 11484 1S oean Knshna Mare 5057063 001 0967308 1880
i: Place: Mumbai " o (ﬁ]ppomteﬁ aswllnterlmsResolutlgn ProfefSlonag 15 [Navnath Exnath Ambedkar ;EHES‘EHI D'!Jg E 437 531.SI:' ??E Flﬂ_ iﬂﬁﬂp'ﬁfgﬁmm %;EQUTE' gg-’i ;%ﬁg}ag 3’3'13 200 {Sopan Takade 4948306/ 001 5025100 660
44 n the matter of Vindhyawashini Marine Services Private Limite 18 |Rarnkrushna Menasshab Sambare | TE993228 00 BEADAG1 | 1900 [ 105{Asma Mustak Shai 2 1 23,161, = (201 [\ikas Prakash Jor SU91540) 002 [ B,36,133.00| 10650
z IBBI Reg. No: IBBI/IPA-001/IP-P-02619/2021-2022/14043AFA 19 ESachin Prakash EJ:EEP -ﬂEI‘iﬂRﬂ-[ oo | 33.796.00 780 || 106 | Asmita S‘l.fpﬂ nil Hrgrale 451?39 |:||:|1 13142031 2580 2;2 '|,|'rim; Fajaram Enilmza E%II:IEE‘.I:I a0 ?E,I:I‘. 716 14_-1-;“,::
| ' Valid upto: December 31, 2026 20 [Bandp Ishwardas Waghmare | 72468681 001 6.27.574.00] 12180 | 107 ﬁ‘rarninhét B i ﬂggﬂﬁga Sl 2 %nggg ‘1.1-% JALGACN
E Email for Correspondence — cirp.vindhyavasini10@gmail.com E 1&@%4;;;335%;;19!& ﬁqﬂggi D[é-} : ﬁ'ﬂggggg EEH i%‘ ngﬁi;ﬁﬁaﬂs :’1':;; %g%ﬁ;g EE‘: igﬂ%ﬂg ﬁ%‘g 203 Hgs.g,aﬁunhﬂarnhul Hassan SO&E0E0| Q02 91.667.00) 1800
£ 23 [Vasim Yunus Khatk B127300f 001 | . 3171635 700 aresh Khandareo Ga o 1 T84 : g - "
i 74 ;*-raslh Kishar Waghmare 7363364] 001 | 8.55.341.00) 158.00 || 111 |Padmavati Kishor Divekar | 4954243 001 2804600  4.80 | [204 |Nikinl Mohan Khadke gl WA SR A
i AXIS BANK LTD. (CIN: LE5110G.J1883PLC020769) SADESATRANALI 112 |Crabhala Khancloll Umap | BB DOt | B 8 B o Shaiin Ras Dok macen | dodsent] 001 | 300 e
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